FORM G (Version 3)

Invitation For Expression of Interest For KESHAV PROTEINS & ORGANIC LLP
Manufacture of Soya Meal product & Qils

Registered Office at 401, Pukhraj Corporate, Naviakha Main Road, Indore, MP, India, 452001

(Under regulation 36A(1) read with regulation 36A(1A) of the Insolvency and Bankruptcy
Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Revised invitation for: (1) the Corporate Debtor as a whole; (2) Plant & Machinery;
or (3) the Corporate Debtor excluding Plant & Machinery

RELEVANT PARTICULARS

Name of the corporate debtor along with
PAN & CIN / LLP No.

KESHAV PROTEINS & ORGANIC LLP
PAN: AAUFK3297P
LLPIN: AAO-0647

Address of the registered office

Office No. 401, Pukhraj Corporate, Navlakha Main
Road, Indore, MP, India, 452001

URL of website

NA

Details of place where majority of fixed
assets are located

209/1, 210/2, Gawli Palasiya, Mhow, Dhar —
454775, MP

Installed capacity of main products /
services

Soya Mil having capacity of 60 TPD (Tons Per Day)

Quantity and value of main products /
services sold in last financial year

Latest audited financial statement for the
FY 2020-2021 is available with the RP.

Number of employees / workmen

NIL

Further details including last available
financial statements (with schedules) of
two years, lists of creditors are available
at URL:

Details can also be obtained by sending an email
to: cirp.keshav@gmail.com

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available
at URL:

The eligibility criteria and the norms of ineligibility
under section 29A of the Code are set out in the
Detailed Invitation for Expression of Interest, which
can be obtained by sending an email to:
cirp.keshav@gmail.com

10. | Last date for receipt of expression of Tuesday, 03 November, 2026
interest

11. | Date of issue of provisional list of Friday, 13 November, 2026
prospective resolution applicants

12. | Last date for submission of objections to | Wednesday, 18 November, 2026
provisional list

13. | Date of issue of final list of prospective Saturday, 28 November, 2026
resolution applicants

14. | Date of issue of information Thursday, 03 December, 2026
memorandum, evaluation matrix and
request for resolution plans to prospective
resolution applicants

15. | Last date for submission of resolution Saturday, 02 January, 2027
plans

16. | Process email id to submit Expression cirp.keshav@gmail.com
of Interest

17. | Details of the corporate debtor’s Yes, registered under MSME.

registration status as MSME

Above timelines are subject to CIRP period extension/exclusion.

Date: 19.10.2026
Place: Indore

Navin Khandelwal

RP in matter of Keshav Proteins & Organic LLP

A company under CIRP vide NCLT Order dated 28-08-2025
Regn. No.: IBBI/IPA-001/IP-P00703/2017-2018/11301

AFA valid till 31-12-2026

Address: 206, Navneet Plaza 5/2 Old Palasia Indore (M.P)
E-mail: Process Specific- cirp.keshav@gmail.com

IBBI registered- navink25@yahoo.com
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ro—CMRL-EXALOGIC CASE: TRACING THE MONEY TRAIL

EED to Seek Dubai’s Help Via LR in
. Probe Against Ex-Kerala CM, Kin

Veena Vijayan to be summoned soon

= Raghav Ohri

ew Dethi: TThe Enforcement 1
ctorate (ED) is in the process of
aching out to authorities in Do-
~bai through letters rogatory (LRs)
Zto seel information about the alle-
ged hawala transactions and to tra-
themoney trail in the CMRL-Ex
alogic case involving former Kera-
“la chief minister Pinarayi Vijayan
—~and his daught, Veena, people in
the know told F
= The agency is also expected to
“summon Veena, who owns the now-
“defunct1Tfirm Exalogic Solutions,
-forquestioning inthe cage soon, ac-
scording to sources,
= The latest developiments come da-
after the ED summoned Vijayan

authorities s aimed at obtai-
ninginformation relevant to
the alleged overspas teans.
actions and estahlishing the
movement of funds, nclu-
ding their possible benefici-
aries

ED's investigation ventres
on allegations that CMRL
paid Exalogic Rs 2.78 crore
underthe guise of ITeonsul-
tancy and related servi
despite allegedly receivi
no corresponding services. The
agency has alleged that the pay-
ments formed part of a wider ar-
rangement involving illegal grati-
fication to Vijayan during his tenu-
re as chief minister. The allega-
tions have not been established in
COurt.
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=*_“ceon October2iin connectionwith

o

vl

-
T

]
=]

by

na
B

b

o

13

& ting Siddaramaiah as

Zthe alleged pavments made by Co-
—Zchin Minerals and Rutile Lid
MRL) to Exalogic and suspected
bsequent transfers of money
sthroughhawata chamels.

= The proposed outreach to Dubai

The investigation gathered mo-
mentum after ED conducted sear-
chesat premises linked to Vijavan,
Veena and others, Following the se-
arches, the agency said it had reco-
vered handwritten accounts, digi-
tal evidence and other material po-
inting to suspected transfirs thro-

2HDK'S

LE KR Balasubramanyam
“Bengaluru; Union Minister HD
_Kumaraswamy has emerged as

Tthe ND&'s most aggressive politi-
Zcal voice in Karnataka ahead of
the panchayat and urban local bo-

—dy elections, mounting a sustai-
_~ned campaign against Chief Mi-
nister DK Shivakumar.

.~ Over the past few months, hard-
“ly a day bas gone by without Ku-

“maraswamy issuing statements,
_cholding protests or raising fresh

allegations against the state go-

svernment. Hisattackshave inten-
zsified following Congress leader

“Siddaramaiah’s police complaint

Zseeking action against content
=linking him to an alleged honey-
trap episode,

- Even as the Congress has focused
“onnationwide protests against the
_=Special Intensive Revision (SIR) of

“electoral rolls, Knmaraswamy has
—pressed w]i:oe for action behind
sthealleged sting operation, projec:
ictim of
=his own party regime’s inaction.

o =The unusual political positioning

B

m

(9]
S

& -ments which we are reviewing, but our‘prryp&ta[ is
_'stiilnn the table and if there is any honesty on the

= U8 part, which there isn't, the way to reopening the
g =Straitof Hormuz is obvious." Aragehisaid while in
= Baghdad for 8 meeting of the Organisation of Isla-

91?

has put both Shivakumar and the
Congress on the defensive.

The JD(S) leader’s visim s no-
table given his long-standing poli-
tieal rivalyy with Siddaramaiah.
The Deve Gowda family, however,

SEPARATE PROBES
ED hasregistered twoEn-
forcement Case Information
Reportstoprobealleged

. payoffsand hawaladeals

NDA'S NEW COMBATIVE FACE IN KARNATAKA

Sting Op Row: Demands police action over alleged
operation targeting Siddaramaiah Bengaluru-Mysu-
TﬂRGETs ru Corridor: Flags alleged NICE project irregularities

Not a Day Goes By Without Kumaraswamy
- Taking Aim at Congress And Shivakumar

ugh hawala channels.

According to ED's account of the
selzed material. handwrittenentri-
e referred to approx imately T20.05
crore handled in Indian currency
and 3.491akh UAE dirhams, equiva-
lent to around Bs &5 lakh, allegedly
transferred to Dubai, The federal
agency has maintained that the
amounts recorded in the accounts
were over and above the payments
received by Exalogic from CMRL.

ED has alleged that PA Mohamed
Rivas, Vijavan's son-in-law and a
former Kerala minister, helped fa-
cilitate transfers of money to Du-

baithrough Veena and others. The-
seallegationsarealsounder inves-
tigation.

The agency had earlier forwar-
ded a report to the Kerala police se
eking registration of cases under
the Prevention of Corruption Act
against Vijayan, Veena, Riyas and
others. The Kerala Vigilance and
Anti-Corruption Burean subsequ-
ently registered two FIRsfollowing
aKerala High Court directive.

EDhas since registered two Enfor-
cement Case Information Beports
{ECIRs) to investigate the alleged

OTHER NEWS

OF THE DAY

Tiger Shroff

Escapes Unhurt
as Shots Fired at

His Car in Juhu

Mumbai: Unidentified
person/sfired atactor
TigerShroff's carin Mum-
bai's Juhuarea on Sunday
evening, though he is
unhurt. police said.
Theincident took place
near Pushpa Park under
Juhupolice station limits
inthe westernsuburb, and
thechainofeventsleading
totheincidentis being
piecedto-
gether,an
official said.
"Shroffis
safeand has
notsustai-
nedany
injuriesin
thefiring
incident,”

payoffs and the 1 hawala
transactions separately

Vijayan has denied wrongdoeing
and maintained that his family
members have not d in

theofficial
reiterated.
Asper
preliminary reports,an
identified individual

hawaladealings.

Bidadi Township: Opposes ¥8,200-cr project over land acquisi-
tionconcerns armers’ Land Acquisition; Mobilises affected
farmers against Congress government

remains deeply anguished hy the
mass elreulation of pen-drives du-
ring the 2024 Lok Sabha elections
in Hassan. The pen drives, though
aimed at Prajwal Revanna, contai-
ned explicit elips of women with
revealed.

Kumaraswamy,

- who  represents
Josleader Mandya in the Lok
takingaimat  Sabha, hassharpe-
ey state ned his focus on
projects and state  polities by
exploiting targeting projects

ess Shivakumar is ke-
fauitiines en to pursue, He
aheadoflocal  first flagged alle-
body polis ped irregularities

in the Bengaluru-
Mysuru Infrastructure Corridor
project prometed by NICE and la-
ter spearheaded apposition to the
propozed Bidadi township project,
which envisages investments of
ahout 18,200 crore across 7481
acTeE,

In both campaigns, he sought to
mobilise farmers affected by land
acyuisition and turn discontent
against the Congress gover nment.

His latest intervention involves

pressing the police to act against
those allegedly Involved In the
sting-operation controversy sur-
rounding Siddaramalah. Beyond
the immediate issue, political ob
servers see the campalgn a:

dershipas veluctant to stand firm
ly behind Siddaramaiah and po-
tentially Mden fault lines within
the par sial coalition.

The political contest also carries
acommunity dimension. Shivaku-
mar and Kumaraswamy, both in-
fluential Vokkaliga leaders, draw
support from overlapping re- &
gions in southern Karnataka.

oo within the community aheadof
future elections.

Kumaraswamy's lncreasing en-
gagement in state politics isdriven
by more than immediate contro-
versies. The JD(S) views the upco-
ming local hody elections asan im-
portant test before the 228 Assem-
bl polls, The party is alse keen to
revive lts organisational strength
and create political space for Nik-
hil Kumaraswamy after aseries of
electoral setbacks.

fired upon theactorand
his friend,

Avijralvideoshowed an
unidentified person ope-
ningfireontheactor'scar.

Amassivemanhunt has
beenlaunched tonab
those involved, with
specialisedteams check-
ing CCTV footage of the
areafor leads, the official
added.~PTI

and are competing for dominan- {8

MAY BE LESS STRINGENT THAN UTTARAKHAND'S

Maha UCC Panel
Puts Personal

Freedom

, Property
Rightsin Focus

OurPolitical Bureau

Mumbai: A look at the Maharashtra
government-appointed Uniform Ci-
vil Clode Panel's questions givesan in-
dication that the state’s UCC may not
be asstringentas theane in Uttarak-
hared, but will ignitequestions of per-
sonal freedeomm and individual choice.
Besides questions on pelvsamy ni-
kah- halala, the UCC website has qu.
estions on whether livein partners
should get civil protections ke main.
tenance, inheritance and care, It asks
questions on whetherthereshould e
amandatory registration whena per-
son beging a [vein relationship as
well as terminates one. More impor-
tantly it also guestions whether any
person can be allowed to dispose of
hizentive property througha will

The seven-member drafting com-
mittee panel headed by retived Su-
preme Court: Justice Ranjana Desal
has opened a website for the people,
wheme 37 questions are heing asked
anid citizens are asked togive in their
opinions before Novemnber 15. Maha.
rashira Chief Minister Devendra
already sald that the
state will bring ina UCC bill during
the Winter assembly sesslon in Nag-
pur at the end of the year

The questionnaire starts by asking
whethera UCC is needed at this point
of time and the following questions
are about whether a UCC could be
implemented without ‘infringing on
the rightto religion’ and whether the
UCECs implementation would helpin
reducing legal disputes and making
Tegal processes more efficient”

Itasks what should be the minimum
ageof marriage for both men and wo-
men and the optionsarefrom 18, 21,24
0 27, The Muoshim leadership has be-

SUCCESSION RIGHTS
Panel seeks
viewson
whether agri
land and ancestral homes
should have aseparate
succession framework

en opposed to a commen code and se-
veral of the guestions by the UCC Pa-
el will raise their hackles. For i
stance it asks whether there should
e a standard listof relationships bet-
weencouples within which marriage
isprohibited. This question 1s meant
toaddress the practiceof cousinmar-

UCC BILL IN WINTERS
CMDevendra
. Fadnavis has
Y said the state
will intraducea UCCbill
duringthe Winter As-
sembly SessioninNag-
pur attheyear-end

riages prevalent i the Muslim com-
miurlty, The otherquest onon remar-
ryingadivorced spouse, such as mar-
rying a third person befire such e
marriage should be prohibited, thi
one pertains to Nikah halala. It asks
whether there showbl be uniform pro- =
visions for intestate succession whe-
reapersendles without will i L
tive of religion. Under Shariat a:
daughter receives half than what the =
Son receives. =
It also asks guestions on ‘sheuld a =
personhave the freedom to disposeof
his or her entire property throngh a
will? Live inrelationships forma lar- =
e part of the questionnaire, with qu- =
estions betngasked on whether the li- =
ve in and its termination should be —

'

by

&

mandatorily registered and whether =

women and their children from such
relationships should have inheritan
oo and suecession rights,

The hill would be interesting becan
seqf low its looks at the division of
agricultural land and ancestral lao-
mes. The UCC has invited featdback =
anwhether these assets should havea =

ditferent sucesssion framework com- =
pared o other propertics, Inmost e =
ral househiolds the agricultural land
is bequeathed fo the son along with
the ancestral home An equal divi =
sionof this among brothers and sis
ters could possibly lead toa blowback =
which is possibly why it has been 2
mentioned  whether  agricaltoral —
landshoukd be kept outof it

“Tehran Urges US:

Accept Hormuz Offer

[ran's offer to the United States to
renpen the Strait of Hormuz within
still on the table, Fore-
ister Abbas Aragchi told
Iranian media outlets on Sunday.

[rarl presented its proposal in mid-September af-
—ter an interim ceasefire collapsed. Tehran later
Sacknowledged recziving a US response but Iran’s

sever di
ign B

I 1ra

PAUSE ON RUSSIAN SANCTIONS

=security chief sald last week negotiations have

stalled because Washington failed to address all
ven conditions for reopening the strait,
Our situation is clear and based on the sevendays

—p] uposal presentad to the US, Thes

= mic Cooperation. Revters

ared com-
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zanctions on Russia but also for

"These  conflicts

around the

Russian Sanction Waiver: Prez will
Assess Impact up to 60 Days: Rubio

Decision threatens to open up new rift between White House & congressional allies

Theday after waiving sanctions
and tariffs related to Russian ex-
ports, US President Donald
Trump said on Saturday he has
vet to announee a final decision
on the matter as Secretary of
StateMaren Rubio said officials
want more time {o evaluate the
situation, Rubio said on Satur-
day that the president will use
up to Bl days to assess the econo-
mic impact of Russia-related
sanctions and tariffs that he wa-
ivedaday earlior

The waiver comes just weeks
before November's midterm
elections, with Tramp under
pressure over high energy pri-
ces as war with Tran disrupts
global 0il supplies. Trump sig-
ned an executive order on Fri-

thons

Fuel requirements.

fate Friday.

tens to open upa new rift betwe-
enthe White House and its cong-
ressional allies with Republi
cans in grave danger of losing
their majorities in the House
and Senate in the Nov 3 elec

Earlier in the day. Senator Ted
Cruz,a Texas Republican close-
by allied to Trwmp. said the ad-
ministration should have found
other ways to lower fuel costs,
such as importing more from
Canada or waiving renewable-

“1 wish the president hadn't
done it, [think itwasamistake.”
Cruz said on Fox News., rel
ring to Trump's executive order
“The current path,
unfortunately, just benefits Pu-

fence  minis
Akhlaghi threa

the country.

dare to attack us,”

"People can rest assured
that they will most likely not
Akhlaghi
told reporters shortly after
securingparlizment's vote of
confidence. "If they (the US)
do, they themselves and the

23

‘ENORMOUS DAMAGE' IF ENEMY ATTACKS

Iran's New Defence Min -
Warns US of ‘Damage’

Newly appointed Iranian de-
Mehrdad
tened on Sun-
day to infliet "enormous da
mage* on the United States
and its allies in the West Asia
i Washington resumes its
military campaign against

region will suffer enormous
damage.” Iranian lawmake
had earlierapproved Akhlag-
his appointment as the o
untry's pew defence mint.
ster, after his predecessor
was killed on the first day of
the war with the United Sia
tes, "Members of the Islamic
Consultative Assembly {par-
liament) today gave a vote of
confidence to Mehrdad Akh
laghi, the nominee for mini
ster of defence and armed
forces logistics," state tele
sion reported. AFP
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ZADVISORY for Business

day waiving key sanctions.and
tariffs under the law known as
the Graham Aet, which he sig-
ned last month at the urging of
lawmakers who want to pressa-
reMoscow over its warin Ukra-
ine.

The measures, including ta-
riffs on Russian goods and pe-
nalties on countries buying
Russtan o and gas, were due to
take effect next week. Friday's
order did not specify how long
the waiver wouldlast, but Rubio
said Trumpopted for a 60-day re-
view. "l think the president
wants to take the $i-day period
of time to sort of analyze what

_=Loans for Hanks and Pri Imn\
“EFirms. Contact: TRINTIENG
~RISBEATII0

‘.""w advice before sending moeney, Incurring
~any expenses, aciing on medical

Readers are recommended to make
appropriate enguires and seek appropriale

recommendations or entering into
any commitment in relation to any
published in

All crealives marked as Advertorial,
Spollight and Premotional Fealures are to
be treated as Advertisements. The Times of
India Group doesn't vouch for any claims
made by the Advertisers of the products and
sarvices, The Printer, Publisher, Editar, and
the cwners of The Times of India Group
publications shall not be held lisble for any
=t nces, in the event such claims are
not honoured by the Advertisars.
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bothsanctions and ta-
riffs will mesn to the global eco-

tarifis on goods from countries
that import Russian energy
supplies. Rublo pointed to Tn-
dia, an important US partner
that has diversified its energy
sapplies but remains heavily
dependent on Russian oil.

DIESEL SUPPLIES

Rubio also defended a separate
USagreement with Russia to in-
sed supplies to global
markets, aimed at easing fuel
prives that have climbed amid
the war with Iran and disrup-
tionstoenergy supplies.

"That diese] 1s going to be sold
one way or the other,” Rubio sa-
id. "The only difference is how
muchof itthe United States was
guing to get.” Rubiosaid the die-

world arve starting to crash into
cach other," he said.

GOP ALLIES CRITICISE
Republican lawmakers blasted
Donald Trump for waiving new
tariifs amnd sanctions on Russia,
prompting the president to de-
fend himself against members
of hisown party, GOP critics sa-
i Trump's decision trampled
on the will of Congress, which
overwhelmingly passed a sanc-
thons law last month champi
ned by the late Senator Lindsey
Graham, and would aide Mo-
scow's wareffortagainst Ukrai-
e

Trump issued the waiver
shortly after cutting s deal with
Russia on digsel exports aimed

tin.” Friday's executive order
drew criticism from Ukrainian
President Volodymyr Zelens-
kiy whowarned it would embol-
den Russian President Vladi-
mirPutinand projong the warn
Senator Darline Graham, a So-
uth Carclina Republican whose
late brother Lindsey Graham
championed thelegislation that
bears his name, d -,he- disag-
rveed with Trum and

1. | Heme of the corparats sebioi s with
PAK & CIN [ LLP Ko,

s
i Om'lmyam valie o ma prodacts || Lavest aited irancial stammant o e
| yair F\‘ o)

planned to discuss it with him
when he campaizgns for hernegt
week.

“Personally, [ would choose to
keep the pressure on Russia"
she told reporters on Saturday,
"Because Tdon't trust Putin and
Tdon't trust Russia.”

Under the agreement, Trump

A

seldealand sanctions waiver re-
flected the challenge of mana-
gingeonflictsin the Middle East
and Ukraine that have disrup-
ted plobal energy  supplies.

boarding a planefora trip to Uz
bekistan,

Complicating matters is the
Graham Act's call not only for

US Diesel Delivery will take 15-20 days: Russia

Shipping Russian diesel to the US market will take 151020
daysonce contractsaresigned, asenior Russian official
said, though adate for thatsigning has yet to be announ-
ced, Us President announced the agreement with Moscow
last week, seen asaway to trytolowerfuel prices for Ame-
rican consumers ahead of midterm elections on Novernber
3."Negotiationsare currently under way," Russian deputy
prime minister for Energy Alexander Movak said. are

atlowering high fuel prices ahe-
ad of the US midterm elections,
in which the cost of living is vo-
ters' dominant concern

The decision by Trump threa-

“Turkey to Get Diesel from US-Russia Deal’

Turkey willtake some of the diesel Russia is supplying to
global markets under its agreement with US President
Donald Trump, Energy Minister Alparslan Bayraktar said
on Sunday. He said the US-Russia diesel supply deal was
important in terms of energy security for Turkey. Ankara
relies on Russia for some of its energy needs, as wellas on
Iran, Azerbaijanand others. Itis trying todiversify thro-
ugh deals with the US and other partners. Reuters

said Russia  initially would
suppLy more than 300,000 metric
tons of diesel to the United Sta-
tes, followed by shipments in
Movember and bevand.
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